
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 602/2022 

 

IN THE MATTER OF:  

UTKARSH SINGH CHAUHAN                                          …APPLICANT(s)  

VERSUS 

STATE OF UTTAR PRADESH & ORS                         …RESPONDENT(s) 

INDEX 

S.NO PARTICULARS PAGE 
NO. 

1.  RESPONSE AFFIDAVIT ON BEHALF OF THE DISTRICT 

MAGISTRATE, LUCKNOW IN COMPLIANCE OF THE 

ORDER DATED 30.10.2025  

 

 

2.  A COPY OF THE SAID LETTER DATED 18.02.2026 IS 

BEING ANNEXED HEREWITH AS ANNEXURE- 1 

 

 

3.  DRONE VIDEOGRAPHY SHOWING THE CURRENT 

FACTUAL STATUS OF THE CHANDE BABA TALAB 

AND ITS SURROUNDING REGION IS BEING 

ANNEXED HEREWITH AS ANNEXURE-2  
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4.  A COPY OF THE SAID DPR SUBMITTED BY MAX 

HEALTHCARE IS BEING ANNEXED HEREWITH AS 

ANNEXURE- 3 

 

 

5.  A COPY OF THE SAID LETTER DATED 27.02.2026 IS 

BEING ANNEXED HEREWITH AS ANNEXURE-4 

 

 

6.  A COPY OF THE SAID LETTER DATED 18.03.2026 IS 

BEING ANNEXED HEREWITH AS ANNEXURE-5  

 

 

 

 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 
 COUNSEL FOR THE DISTRICT MAGISTRATE, LUCKNOW 

EMAIL-bhanwar09jadon@gmail.com  
 

 

Date: 04.04.2026 

Place: NOIDA 

 

 

980

mailto:EMAIL-bhanwar09jadon@gmail.com


981



982



983



984



985



986



987



ANNEXURE-1
988



ANNEXURE-2
989



990



ANNEXURE-3
991



992



993



994



995



996



997



998



999



1000



1001



1002



ANNEXURE-4
1003



1004



1005



ANNEXURE-5
1006



1007



1008



1009



1010



1011


